DECLARATION OF ASSETS & LIABILITIES BY LALAN BAM . MLA OF KUTUMBA (SC) RIHAR

I, LALAN EAM sonof Ugesh Bhuiya aged 37 vears, sesident of Vill: Dhanivar . Tola - Birajbigha

PO.: Deshpur . PS. Amba . Dist. Aurangabad (Bikar) give hereinbelow the details of the assers

(immovable . movable. bank balance ete. ) of myself, my spouse & my dependents :

(1} Details of PAN and status of filing of Income tax return :

5L Mo, [Mames Permanent The hnancial vear fior | Total income shown in
Account Number [which the last Income- |Income Tax Retum (in
{PAN) tax refurn has been Rupees)
filed

| Self BCRFR 7T06Q  [20012-13 Rs. 20000 -

F Spause- Lisha Devi BSMPD 2752 A  |[2012-13 Rs. 1900500

3 Dependent | - Vijela Kumari KIL MNIL MIL

4 Dependent 2 - Amit Kumar NIL NIL MWIL

5 Dependent 3 - Amisha Kumar NIL NIL MIL




{2} Fhat [ give herein below the details of the assets fmovable and immovable ete.) of myselfmy spouse and all dependents:

A, Degabls of movable assets; As Om 05072003

b o : Sponse Dependent - 1 e pendent - 2 Dependent - 3
5, No. ﬂtﬁtri"lﬂﬂl‘l Self Usha Devi "p"ij:tn R Amit Komar Amisha Kumari
(i) Cash in hard A=, 21 R00)- s 23 400/- NIL NIL ML
Details of Deposit in Bank account (FDRs, Term Deposits
and all other types of Deposits including saving accounis),
(i) Deposits with Financial Institution, Non Banking Financial
Companies and Cooperative spcieties and the amount in.
{ench such deposit
SBI - Bihar Vidhan Mandal Patna {Afe No. 20015881506} [Rs, 4,095/~ MIL MIL MIL NIL
PNB - Amba Brach, Aurangabad {Afc Na,
= - ™ MIL MIL NIL
(OE20001D06RS 180} e, S0 s
PNE - Balia Brach, Aurangzbad {Aje No.
27670001 00086065 Rs. 8.603/- MNIL MIL MIL NIL
PNB Bank - Sanda Camp, Amba. Aurangabad-824 111
- MIL MIL NIL
(Alc No. SF 3133) NIL Rs.11,15
Madhya Bihar Gramin Bank - Sanda Camp, Amba,
" 1LB1T- MIL MIL NIL
Aurangabad-824111 (A/c No. SF 1374) i gl
Madhya Bihar Gramin Bank - Sanda Camp, Amba, 2
. WAL Rs.64, 720/~ MIL NIL
Aurangabad-824 111 [Ade No. T1250100042251) i ;
Madhya Bihar Gramin Bank - Sanda Camp, Amba, Ris 59 641 NIL
Aurangabad-824111 (Ale No. 71250100042242) e e NIL i
Fixed Deposit with PNB Amba ( Aurangabad) Rs. 38,649/ NIL MIL MNIL NIL
Deposit in Wellfare Building & Estates Pvi, Lid. Rs. 25,000/ Rs. 10000/~ MIL IL NIL
Depasit in Sahara India NIL Rs. 2,23.000/- MIL 1L NIL
Petatls of imvestment in Bonds, Debenture’shares and units in
{iii) e Mlutia] Pt s bthast i the Aphoi. NIL NIL MIL NIL NIL
Details of investment in NSS, Postal Savings, Insurance Policies
{iv)  |end investment in any Financial Instrumen in Post office or
Insurance Company and the gmount
LIC Poliey Mo, 517646363- DOC 28052011 (Sum Rs. 50616/ MIL. MNIL MIL NIL
Assured Rs, 2,00,000/- ) - YLY




[ LIC Palicy No. 517646362 DOC 28052011 (Sum Ri, 28,899 NIL NIl NIl EST
Assured Rs. 1350000 ) =¥YLY
LIC Policy No. 517649300 DOC 288201 | (Sum R, 12,654.- NIl NIL NI NIL
Assured Rs. 200,006 ) - HLY
LIC Palicy No. 512261298- DOC 28/0% 2001 (Sam NIL NIL NIL NIL ML
Assured Hs, 50000/ ) - HLY Rs. 2674/-
LIC Policy No. 512397451 DOC 25/01,2002 {Sum MIL MIL NIL MNIL MIL
Aszored Rs, 2,00,00004- ) - YLY Rs, 2755/-
LIC Policy Mo, 519504895, 519504896, 519504898 , Rs.8,3820-  Rs 6,771~ [NIL MIL MIL NIL
519504899 DOC 28012013 - YLY Rs.5.941/-, Rs,11,0040/-
LIC Policy Mo, 519139173- DOC 13042012 {Sum MIL Rs. 38.350/- MIL MIL NIL
Assured Rs, 5,000,000/ - ¥YLY
SBILIFE-Smart ULIP MNo. 4401 6096409- DOC R 1,00, 000/- ML MNIL MIL NIL
28022011 (Sum Assured Rs. 50,0000~ §- YLY
SBILIFE-Smart ULIP NIL Rs. 1,50,000-  [NIL NIL NI
Personal loans/advance given to any person or entity

(vi |including firm, Company, Trust etc. and other receivables [N1L NIL NIL NIL NIL
from debtors and the amount,
Motor Vehicles/Adrerafts/ YachtsShips (details of Make,

(vil  |Registration Na. ete, Year of Purchase and amount)
Motor Cyele - Honda Passion Plus . Reg. No. JH 030 6073|Rs. 46,0000/~ NIL MIL MIL ML
; Purchases - 2009
Mahindm Scorpio VLX BS3 , Reg. No. BR26E 3717, Rs.10,35,056/- MIL MIL INIL NIL
|Purchases- June. 201 1

o Jewelry, bullion and valuable thing (give details of weight

(viih
and value)
Gold Omaments 20 gms, Rs. 49,000/- ;;::;.hlﬂ — ;:f;;;_“" 10gms Rs.24,500/-|10gms Rs.24,500/-
Silver Oraments & Utensils 250gms.Rs. 15,000/~ gﬁ“@ : ﬁﬂuﬁ;‘:‘“' - ;?:DE?:SI e

{viii) [Amy other assets such as value of Claims/interest
Freeze . TV , Sofa, Laptop & House Hold Rs. 1,75,000- WIL MIL MIL MIL
Cow=2 , Buffalow -1 & Goat Bs. 50,004/ MNIL ML WIL MIL

{ix) Gross Total value Rs 17,21, 167/ Rs. 7.77.867 Rs. 1,00 270 Rs. 77,164/ R, 12 3000

AT Qe




B. Details of Immovable assets : 05/07/2013

.. No. |p : Spause Dependent - 1 Dependent - 2 Dependent - 3
g i e Usha Devi Vijeta Kumari Amit Kumar Adtisha Kumari
(i) Agricultural Land MIL MNIL NIL NIL MIL

Vill.: Dhariivar,
Locationis Vill.: Dhanivar, Tola Tola
Hant: Birajbigha, Aurangabad  [Birajbigha Aurang
jabad
Survay(Khata ) number(s) [Khata No. 12,13,23 & 56 f;‘a‘” N
Area {Total measurement in acres) 56 Decimal 34 Decimal MNIL NIL MIL
Whether inherited property
(Yes or NO) o Ha
Drate of purchase in case of self acquired proper Year - 1999, 2003, 2005  |Year - 2008 MNIL MIL NIL
pu perty
Cost of Land (in case of purchase) at the time of Rs. 1.18.500/ Rs. 131500/ - - NIL
u:urc:hasc - L J o ] 5 _
Any Investment on the land by
way of development, NIL MNIL NIL NIL NIL
construction gic,
Approximate Current market valoe Rs. 3,735,000/ Rs.2, 50, 000/~ NIL NIL NIL
Satgawarn , Hariharganj,
R n?::l - Py Ghaeklund) . g NIl NIL NIL
cagy °nmws} Thana No. 122, Khata: | y
s 279, Plot No.: 573
b . imal {Jai i
Asea (Total measurement in sq. .} Li; Fﬁm Ve NIL NIL NIL
Whether inherited property No
[ Yes or NO)
Drate of purchase in case of self -
|acquired propeny 12.04.2012 NIL NIL NIL NIL
Cost of Land (in case of purchase) at the time of Rs. 10,16,000/- NIL NiL NIL NIL
|purchase

o P




Any Investment on the land by |
way of development, NIL S II‘x'l]. ML wWiL
consirection e, il
:"._|‘.i'-;mim:|:u Current market value Rs, 10, 16000, - NIL ML ol NIl
Commercial Building
iy [HPelting dnantnent:) NIL NIL NIL NIL NIL
-Location{s)
-Survey number(s)
Buill up Area (Total measurement in sg. f.) MIL NIL NIL NIL MIL MK
Whether inherited property
(Yes or NO) MIL NIL NIL NIL MIL
Dete.of purchase in case. of self NIL NIL NIL NIL NIL
acquired property
Cost of property (in case of purchase) at the time of NIL NIL NIL NIL NIL
urchase
Any Investment on the
property by way of NIL NIL NIL INIL NIL
development, construction etc.
Approximate Current market value NIL WIL NIL NIL MIL
M Indira Awas
|y [(incliding apertments) Vill-Dhanivar, Tola-  [NIL NIL NIL NIL
Loostiangs) Birajbigha , Aurangabad
-Survey number(s) i
Area { Todal measurement in sg. i) 20 5g. mir. NIL MIL MIL MIL
Built up Area {Total measurement in sq. ft.) 20 sq. mtr. NIL MIL MIL MIL
::,m::m(';];tm PrOpeny No NIL NIL NIL NIL
Date of purchase in ease of self sequired property Year 1994 WL NIL MIL MIL
Cost of property (in case of purchase) at the time of Re. 14,500/ NIL NIL NEL -
|purchase
Amny Investment on the land by
way of development, MNIL NIL WIL MIL MIL
construction ete.
Approximate Current market value Rs. 14,500/~ NIL
(v) | Other (such as interest in property) NIL NIL NIL NIL NIL
{vi) _ |Total of Curreni Market Value of (i} to (v} above Rs. 14,05 5000 Rs. 2,50,000/- NIL MIL MIL

o




(30 1 give herein below the details of labilities! dues to public financial institutions and government:-

5 N,

Description

Self

[0

Louans or dues 1o Bank/Financial

Institutinns)

Name of Bank or FI Amount outstanding Nature of loan

S s
Usha Devi

Dependent - 1
Vijeta Kumari

Dependent - 2
Amit Kumar

Dependent - 3
Amisha Kumar|

- Rs. 43,081/

P.N.B., Balia - KCC Loan

MIL

NIL

NIL

MIL

Loan or dues to any individuals’ Entity other than
mentioned in (i} above,

Mameis)

Amount outstanding

Nature of loan -

Vidhan Sabha
Ra. 4,72,500/-
Muotor Car

Bihar
NIL

MIL

NIL

NIL

Any ather linbility -Personal Loan from Relatives

Rs, 240,000/

NIL

MIL

NIL

NIL

Grand total of liabilities

Rs. 7,55,581/

ML

(i)

Government Dues:

Dues to deparmenis dealing
with government
iccommeodation

NIL

NIL

MIL

MIL

NIL

NIL

WIL

MIL

Dues to department dealing with supply of water

Diues to department dealing with supply of electricity

Dues 1o depariment dealing with supply of
telephones/mobiles

Dues to department dealing
with government transpont (including aireraft and
helicopters)

Income Tax Dues

Wealih Tax Dues

Service Tax Dues

Municipal’ Propery Tax Dues

Sales Tax Dues

Any Other Dues

iiii)

Grund Total of all Govt, dues

NIL

NIL

MIL

MIL

NIL

o7 (o~




Details of Assets and Linbilities in rupees as on 05072013
lJ‘E.‘-L‘L’ir.Hil.1n Spouse Dependent - | [Dependent - 2 {Pependent - 3
Sell Lsha Devi Vijetn KumarifAmil Komar (Amiso
b
AL Moveable R=.17.21,167(Rs, 7.77.867 Rs. 1.09270/-{/s, 77. 164/~ [Rs. 32,300/
Asset (Total value)
B. Immaovahle
Asset
(i) Purchase Price and R 11.34,500/-[Rz, 1,31,500/-  [NIL MIL NIL
Development Cost of
Immovable Property
{Total Value)
(i) |Approximate Current Rs. 14,05 500/ R=. 2,50,000/-  |NIL MNIL MNIL
Market Price of,
Aszet (Total Value)
C. Liabilities
(i) |Government NIL NIL NIL MIL MIL
dues (Towml)
(ii) |Loans from Bank, Rs. 7,535,581 /- [NIL MIL NIL MIL
Financial Instifution and
other { Total)
Goncy
PATNA Sth dav of July 2013 { LALAN RAM )
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